LOK SABHADEBATES

2838

2837
LOK SABHA

Monday, November 27, 1967/Agrahayana
6, 1889 (Saka)

The Lok Sabha met at Eleven of the
Clock.,

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
NOMINATION oF HIGH COMMISSIONER-
Destanate 10 UK.

+
*270-A. SHRI N. DANDEKER :

SHRI M. R. MASANI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Government are aware that
Sbri 8. S. Dhawan, High Commissioner-
designate to the United Kingdom in an
article in Blitz of the 29th January, 1966,
inter alia wrote the following ;

“Nehru bad not anticipated British
¢reachery. He did not realise that Britain
was still an implacable foe of a strong
and United India....As regards Britain,
I see no future for Indo-British friend-
ship, because reluctantly I have come to
the conclusion that Britain does not re-
gard the existence of a strong India in

ber interests and she will shed no tears
if India is disrupted”; and

(b) whether in view of these views of
Shri Dhawan, Government will reconsider
his appointment as High Commissioner to
‘the United Kingdom ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT) : (a) Yes, Sir.
“The quotations which are, jn fact, two dis-
tinct . quotations, have been taken from a
lengthy article entitled, “Has Indja’s foreign
policy failed ?* The first is in the context
of late Prime Minister Nehru's Kashmir
-policy, and the second, from the concluding
portion of the article, with particular re-
ference to Indo-Pakistani relations,

.. (b) In the context in which the quota-
tions appear, Government sec no reason to

ge-consider an appointment which has been
made with the agreement of the British
Government.

SHRI N. DANDEKER : May I know
whether (a) it is a fair presumption that
one sends persons in ambassadorial posts
with the object of maintaining, developing
and fostering friendly relationship between
this country and the country to which that
person is accredited ?

(b) Is it a fact that the High Commis-
sioner-designate is Chairman of an organi-
sation known as the Blitz National Forum
in Lucknow and that this particular orga-
nisation as well as the newspaper Blifz
is consistently, continuously and bitterly
anti-British ?

(c) may I know whether the High Com-

issi desi avowedly belioves that
the UK. has committed treachery against
this country, is the implacable foe of this
country and that there is no future prospect
whatever of establishing Indo-British
friendship, as he himself says? and

(d) in these circumstances, will Govern-
ment reconsider the designating of this
geatleman as our High Commissioner to
UK.?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER ©OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI) : As the Minister of
State has pointed out, these statements were
made by Justice Dhawan at the timo of the
Indo-Pakistani copflict. It was soon after
the British Prime Minister had made 2
statement saying that India had committed
aggression against Pakistan. I do not think
a man should be judged by an isolated
statement taken out of its context. It is
the totality that matters....

SHRI RANGA : Oh! Of his persosiality?

SHRIMATI INDIRA GANDHI: I am
convinced that Justice Dhawan will do a
good job in Great Britain. Al the facts
about him were placed before the British
and they have agreed to his appointment.
ltdi!l,tbere(vm,notbeposdblntom*o
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any change. I am sure he will work to
strengthen the relationship between India
and Great Britain.

Many of us have at some time or an-
other expressed various views. In fact, the
whole independence movement was directed
against Great Britain.

SHRI RANGA : Did he also take part
in the independence movement? Is he a
freedom fighter ? Has he gone to jail ?

SHRIMATI INDIRA GANDHI: He
may not have gone to jail. But he did play
a part in it.

So, this does not mean that one sticks
to certain attitudes. I am fully convinced,
as I said earlier, that his going there will
help us to forge new links with different
sections of the people, as well as the Gov-
ernment, of Great Britain.

SHRI N. DANDEKER : My questions
have not been met. I asked first of all as
a question of fact whether he is not Chair-
man of the Blitz National Forum in
Lucknow which Forum is admittedly con-
tinuously and persistently anti-British, and
so is the newspaper. These are questions of
fact concerning which there has been no
answer. Secondly, I asked as a question of
fact whether or not Mr. Dhawan is presen-
tly believing in the proposition that England
is our implacable enemy, that there is no
possibility of establishing Indo-British friend-
ship that is friendship visg-vis a country
which has been treacherous towards this
country. I have had no answers to these.

SHRIMATI INDIRA GANDHI: My
colleague has stated that Justice Dhawan
has denied the first point, about the Chair-
manship of the Blitz Forum, I have no
information about that. He can answer it
later. As far as the other matter is con-
cerned, 1 thought I had already answered
that it was said in a particular context.
Obviously these are not his views now.
Otherwise, he would not be willing to go
to that country for the express purpose of
strengthening our relations, which is our
intention,

SHRI B. R. BHAGAT : This matter was
raised by Mr. Masani in a letter to the
newspaper that Mr. Dhawan is a member
of the Blitz National Forum, Lucknow. He
has categorically denied this.
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SHRI HEM BARUA : May I know if
the attention of Government has been drawn
to the comments in a section of the British
press on the appointment of Mr. Dhawan
as our High Commissioner in London ?
The Guardian has said—I have read their
comment—that by appointing a man who
is not known ejther in Britain or in India
to a job that was once held by Mrs. Pandit
and Mr, Krishna Menon, India shows that
she does not pay the same importance to
Indo-British relations which she used to pay
once. And the Time—I have read their
comment also, and it is more funny—says
that Mr. Dhawap has no inhibition in the
matter of food end drinks, for he is a
Punjabi. In the context of that, may I
know whether Government think that the
Indian cause will be served best by Mr.
Dhawan who is a non-vegetarian, as Mr.
Piloo Mody says, and among whose quali-
fications are that (a) he was the President
of the Cambridge Students Union, (b) he
writes occasionally for the Blirz and the
Leader, and (c¢) he has no inhibition in
the matter of food and drinks, whether
Government think that our cause is served
best by this gentleman ?

SHRIMATI INDIRA GANDHI : Yes.
Government do think so, not because of
the reasons which the hon. member has
mentioned, but because he has a very
thorough understanding of our foreign
policy and of the trends of various policies
followed by other countries. He does not
have set views, and I think that he knows
the British people and Great Britain
sufficiently, as I remarked earlier, to be able
to project India’s point of view and to
create a new understanding. It is true that
our previous relations with Britain have
left much to be desired, and it is my belief
that Mr. Dhawan can help in such a
situation.

SHRI R. K. SINHA : May I know from
the Minister of External Affairs whether it
will be a qualification in future appoint-
ments that India or Pakistan, America or
United Kingdom should not be criticised
if it is in the interests of the patriotic
growth of the country? Will it be 2
qualification that Indian patriotism should
not express itself in view of the fact that a
certain acceptability has to be worked out
with ell countries or with the benches oppo-
site ? Ts it also a fact that Mr. Masani said
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that Indians behave like the peons of UAR
and Mr. Dhawan wrote an article stating
that Mr. Masani had put his party interests
above his patriotism ? Was this question
revoked because of that? These are the
questions I would like to put before the
Minister of Externa] Affairs.

SHRI RANGA : He has become noto-
rious now.

SHRI R. K. SINHA : He has been a
patriot. Ours is a democratic country and
everybody has a right to express his opinion
freely. I think it should be appreciated.
As the Prime Minister has explained in a
particular context we may express ourselves
in a different manner. Actually I can re-
mind the hon. Members of the tempo that
was prevailing in this House jtself after
Mr. Wilson's statement on the Indo-
Pakistan situation, and so, if Mr, Dhawan
has written in a certain manner in a parti-
cular article, that should not be taken as a
permanent view. It is the personal opinion
expressed at a particular moment of time.

As for the second part of the question,
that Mr. Dhawan has written an article in
which he said that Mr. Masani put his
party interest before the country, that is a
fact.

St 9 SR yerw  wENa,
FfF gar ag 3w st § o feeg-
T 3 qagar #1 frgfea idr & fagwi
q 37 9w gR gu Hay, FE N
AFaR, T § 9 fF o7 & ar
# qE F 77 T A AT A &, CF
AN @ IR E A IT FETH FER
zq T 9T frae F@ 3 faw Jax
g war fv fear o waga #% faafe
FAF IZY IqP AR A 59 q2A W7
aefy ¥ FR AR ATAAIT TH AT 1
(omxmm). ... ... gfar
FAERT T FATEATE T H1T IF 7
wsqqA F7g 1 AT FIT HemA AR,
qF ¥ AMAANT TgT & awAE
A & fRw Nfy ' oF s wfafy
AT FT FH FT J4 §F qF A7 q@A
afafaat § A 39 afafa N a=fady
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ot we femd : e AT, TR
¥ T FT AT AG feAr  IWA |

MR. SPEAKER : Constitution of a com-
mittee on foreign affairs.

off vy fomd : IR @ T w0
a1 fF oF T @ afafa F16ET G4
IR Faw qg w91 & fF TG A
frrgfa $ & g a1 aY arfearae e
dad afafa F amY A TQ A
# fade & ¥ § A 99 § 9q1 49ar &
fir a8 ARHY AF § AT AL



2843

Oral ) Answers

ktﬂ_,ﬁﬁngﬁm FraE
el ¥ I NR § RN ®
At Y aenfa T FAT TET |

SHRI B. R. BHAGAT : Sir, we follow
the parliamentary system where the func-
tions of the ive are well defined and
of the legislature are also well-defined.
Here, we have checks and balances. The
presidential system which the hon. Member
has quoted, is entirely a different system
which prevails there, Therefore, to apply,
without going into the entire constitution
as it is, a thing which prevails in an en-
tirely different system, will make it com-
pletely confused.

ot 7y forwedt : oY, o9 gEE I®
T W wRfeai a AR . L.
(‘smeretv)

AeAT WEA, A AT FEA HaAl
g | WA wgew  w@ad Soret
F I FWTAR D @E WHIIRA
facgs IMFRY 78 @A | e AR
T F AT T BH A F § 7 e

[ (raww) ... .. .&F
fETagt w= & qg ? F @ gEq e
ARATE |

N To Wo WA : AFAIG T 7
1% THY a1 Y FE & Fored qar 3w
ir 3q ) ST A, SR e
faeew 1 I@ FEY |

SHRI PILOO MODY : It is penerally
known that the post of the High Commis-
siomer in the United Kingdom has been
poing abegging for several months, and
the Government of India in their wisdom
have not been able to find a suitable in-
cumbent for the job. Am I to understand
that in this country of over S00 million
people, all that they could find to repre-
sent us in the United Kingdom was an
occasional correspondent of Blirz? (Inter-
ruption).

SHRIMATI INDIRA GANDHI: I do
not think that this question requires any
answer.
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SHRI SURENDRANATH DWIVEDY :
Of late, posts are being given to superan-
nuated persons. May I know if there
are any special reasons for appointing
superannuated persons to the diplomatic
missions in the United Kingdom or the
work has become so unimportant that no
younger map is considered suitable ?

SHRIMATI INDIRA GANDHI:  The
work is important. But here it is not a
question of age, it is a question of people
who understand and are able to interpret
our policies and to strengthen the bonds
with other countries,

DR. RANEN SEN: Sir, from these
questions and enswers it is quite evident
that a section of hon. Members of this
House are quite annoyed with the Govern-
ment of .India for appointing one gentle-
man who at a certain time when India was
in danger had uttered certain comments or
criticism about the United Kingdom Govern-
ment. Is it the criterion of the Govern-
ment of India to appoint only stooges of
certain countries as ambassadors of India ?

SOME HON. MEMBERS : rose—

MR. SPEAKER : Shri Madhok—

DR. RANEN SEN : Sir, I want an answer
to my question whether it is the policy
of the Government of India to appoint
only stooges of certajn countries as ambas-
sadors of India.

MR. SPEAKER : No answer is neces-
sary.

SHRI BAL RAJ MADHOK : Sir, ambas-
sadors are appointed in various countries
so that they should be able to present the
country's case \and build public opinion
clsewhere in favour of the country. They
are also meant to see that the problems of
the people of this country who are living
there—in the United Kingdom it is quite
a large number—are properly tackled. Is
it a fact that for the last so many years
there have been complaints after com-
plaints about the behaviour and conduct
of the people who have been holding the
post of High Commissioner in the United
Kingdom which has the highest number of
personnel—about 1400  people—working
there ? In that context, may I know whe-
ther the Government of India could not
find a man, even if they had to find onc
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from their own party, who .could deal
with the people, who could command the
confidence of the people and also of the
Gavernment to which he is accredited, in-
stead of finding 3 man who is known for
his views and who is, for that matter, even
a persond mon grasq in the counfry to
which he has been sent 7

SHRIMATI INDIRA GANDHI : They
would mever have agreed to his appoint-
ment had he been a persona non grata.
May I use this opportunity, Sir, to answer
ope or two other questians which were
asked in between? I think it was Shri
Fernandes who said that we got the per-
missign of the British Government but aot
of this Pariament. Whenever an ambas-
sador or a High Cammissioner is appointed
it is the custom to take an agreement from
the country to which he is to be accredited
just as our agreement is sought when their
ambassador or High Commissioner comes
to us. I should also like to take this
opportunity of stating clearly that Shri
Dhawan has never been anti-British. He
has - always advocated Indo-British friend-
ship on honourable terms. As I pointed
out, it was on this specific occasion that
he expressed particular opinien at a time
when everybody was excited about this
mattér. This article was one of the series
of articles that he wrote. It did not con-
tain only comments against the British, he
also praised the British for playing a pro-
gressive role in India and said that side
by side with her imperialist role there were
enough people in Britain and the British
Government who had supported Indian
independence and who continuously sup-
ported the policies of the Indian Govern-
ment. In fact, just as we are blamed by
both the extremes, the Communists think-
ing that we are Swatantrites and the Swa-
tantrites thinking that we are Communists,
similarly, in his case also, for one of his
articles he was, at one time, called “a paid
agent of British imperialism™ by a Moscow
Journal, Anybody who expresses his opimion
bonestly always seems to get into trouble
with one side or another,

SHRI J. B. KRIPALANI: I do not
know this gentleman from Adam and I
do mot krow his doings in India because
1 do not read Blirz. But may I ask if it
would be desirable to send persons as
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foreign ambassadors who are not liked by
a large section of the House ?

SHRIMATI INDIRA GANDHI: Well,
this is a very difficult question. Until
you sce his working, you cannot really
decide what type of wark he is capable
of doing. In my previous answer I did
not fully reply to the question of Shri
Madhok, when he spoke about the large
Indian population there. I must say that
we appreciate what he said, because this
was ope of the factors which weighed with
us in selecting this persan, because he
would be able to help with a large number
of Indian emigrants there, as he knows
their language and as he has beea in
touch with the problem for quite some
time.

SHRI J. B. KRIPALANI : Thjs is not
an answer to my question. I asked whe-
ther it is desirable to send as onr repre-
sentalive § person who is not liked by a
section of the House, which meaps also a
section of the public.

SHRI RANDHIR SINGH: The senti-
ments cxpressed by Shri Dhawan....

SHRI J. B. KRIPALANI : Is that gentle-
man replying to my question ?

SHRIMATI INDIRA GANDHI: I
thought I had replied to it, Sir. We had
soyght the agreement of the British Gov-
ernment and that agreement has came. It
would not be proper now....

MR. SPEAKER : The hon. Member
was referring to the views of a large sec-
tion of the people in India.

SHRIMATI INDIRA GANDHI: I am
not prepared to believe that a large section
of the House is against him. I want to
say that I doubt if we will find any really
effective person about whom some section
of the House will not object. Of course,
if we sead somebody who has no opinions,
probably everybody will accept that per-
son. But, then, that person will not able
to do his job effectively.

SHRI RANDHIR SINGH : Shri Dhawan
is an eminent jurist and his sentiments are
that of a patriot and a realist. Is jt a dis-
qualification for 8 person for appointment
ag Ambassador if he is a patriot and
realist ?
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SHRI D. N. PATODIA : Is it a ques-
tion ?

MR. SPEAKER : He has repeated what
the Minister has stated,

SHRI NATH PAI: Mr. Speaker, it
seems, like the office of Governor, the office
of our envoys, Ambassadors, High Com-
missioners etc,, also is being reduced in its
value by being used as a matter of patro-
nage. I would not say that what qualifica-
tions these days are necessary to be a Gover-
nor, but we have instances of Congress
candidates defeated in elections being sent
as Ambassadors. Now, is it fair to this
country, or the oountries to which such
Ambassadors are being accredited, that
people who were rejected by their people
are to be sent as Ambassadors? What
exactly are the criteria that are being
evolved as qualifications to represent this
country, may I know ? It used to be said
during the tenure of office of her distin-
guished father that the highest ambition
of an Indian envoy who went abroad was
not to project the image of this country,
suchas it is, but to return to India with
a duty-free Ambassador car, a General
Electric refrigerator and a Grundig radio-
gram. Has there been any change in this?
Is there any change in the desires or ambi-
tions of our envoys ?

SHRIMATI INDIRA GANDHI : I sub.
mit that this is a very unfair remark to
make about our Ambassadors abroad. As
far as the other part of Shri Nath Pai's
question is concerned, I think I have al-
ready answered it a number of times just
now.

SHRI HEM BARUA: I can give you
the name of the Ambassador, if you want.

SHRIMATI INDIRA GANDHI : If he
has any specific instances, he may bring
them to our notice. But it has nothing to
do with Shri Dhawan’s appointment,

SHRI NATH PAI : Why is she referring
to Shri Dhawan ? I have not referred to
him.

MR. SPEAKER : The question is about
Shri Dhawan’s appointment.

SHRI NATH PAI: But in a supple-

meatary she cannot take shelter behind the
fact....
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MR. SPEAKER : That was the original
question. And this is the question hour.

SHRI NATH PAI: I know this is the
question hour. That is why I am on my
legs. Otherwise, how could I? I would
like to know what exactly are the criteria
that the Prime Minister is trying to evolve
and to what extent it is true that defeated
men are appointed. This is very serious.
Unless she provokes me, I would not name
the man.

SHRIMATI INDIRA GANDHI: Sir,
the difficulty is that they bob up imme-
diately, even before one starts........
(Interruption). As far as the second
part of Shri Nath Pai’s question is con-
cerned, that is, about ambassadors in gene-
ral, I have said that it is a very unfair
statement to make. If anybody has any
specific allegations to make, he can cer-
tainly come and speak to me about that.
As far as the first part js concerned, Shri
Dhawan is not a defeated candidate. In
fact, although he took part in the indepen-
dence struggle, he was not and has not
been a member of the Congress Party, as
far as I know.

SHRI HEM BARUA : What about Shri
Raj Bahadur ? He was also defeated....
(Interruption).

ﬁq’«o Qﬂom:mm.
gaTdr fadwiy ife & fog ag gt San
g fF ag SRR AN A s g
SR AN g AQ & fF g
Hifg TA-TATERE FTE | T T 7
s felt oo # fagfea i § o
w7 qg Ie0 agY & fF iy ger A
A E 97 & g wufaa w3 & fafw
99, qfs a1 IR F FEE F
A FgT T i g7 A FY qar gy
fraga e St WY w9 E,
Qe feqfa 7 o | O FaRTww FY
¥ fagfer g, w1 T8 ¥ fod s
it oY T Y S

AN hon. MEMBER : No.

SHRIMATI INDIRA GANDHI: This
is not practical.



Oral Answers

2849

SHRI D. N. PATODIA : The appoint-
ment of Shri Dhawan has been defended
by saying that the article was an isolated
one. May I know in this context whether
Shri Dhawan js the Chairman of the Indo-
Soviet Cultural Society, UP Branch, and
whether he had been writing regularly for
years in the National Herald under the
name of Sanjaya anti-British articles? Is
it not a fact that during his 20 years’
carcer in the past he had systematically
.been conducting anti-British activities ? May
I know whether the Government is pre-
pared to look into the activities of this
geatleman for the last 20 years to see to
what extent he had been acting as anti-
British and thereafter whether they would
like to reconsider their decision ?

SHRIMATI INDIRA GANDHI : I have
already replied to this by saying that Shri
Dhawan is not anti-British or pro-Soviet.
Supporting the Government's policies to-
wards the Soviet Union is not being anti-
British; jn fact, sometimes, Britishers also
support the Soviet Union.

SOME Hon. MEMBERS : rose—

MR. SPEAKER : We have spent half an
hour on this question. I know, everyone
wants to ask only one question but I do
not think it is proper for me to go on with
this, Shri Banerjee.

SHRI S. M. BANERJEE: From the
various questions it appears that some
people are unhappy because he had writ-
ten certain articles said to be anti-British.
Every Indian was anti-British at one time.
I would like to know whether instructions
have been issued to Shri Dhawan that
‘while holding this office in the UK he
would counteract the vicious propaganda
that is launched by the British imperialists
.against India and in favour of Pakistan.

MR. SPEAKER : I think, we should de
-ono thing. Your question should be
answered by Professor Ranga and Profes-
sor Ranga's question should be anmswered
by somebody else! I think, that will be
very fair!

SHRI S. M. BANERJEE : This is a per-
tinent question. Let the Prime Minister
answer.

SHRI LOBO PRABHU : My question is
slightly different.
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SHRIMATI INDIRA GANDHI : These
instructions are issued to all our ambas-
sadors and not just to one, obviously.

SHRI LOBO PRABHU : Has the Gov-
ernment considered the propriety of ap-
pointing a Judge of the High Court to a
post like this which implies that you are
rewarding his services ? If this Judge was
s0 eminent, as was suggested, why would
it not have been more appropriate to ap-
point him to the post of Chief Justice ?

SHRIMATI INDIRA GANDHI : I can-
not think, why this question is raised ?
The question is not whether any Judge
is good or not. All of them cannot be
appointed Chief Justices. I can assure the
House that it is not a question of finding
a job for a retired judge. It was a question
of finding a person who fitted into the job,
which is not only a diplomatic one but
which needs other attributes. As Shri
Madhok rightly pointed out, there is a very
special problem in England with regard both
to Indiap students and a large number of
Indian immigrants. That is just as import-
ant a part of the High Commissioner’s
functioning as it is to create better relations
with Britain.

ot WA W TRX © F F AT S
¥ qor Tgar g 7 ug fafew g
FfAwT FT e I @ TN § Gy
TEY @Y 3T F FTOT FT F 7 FGT TG
Hal WgIRY a8 A quAdt F @ =
F g @Y § QAT AT F fAwew |/
T T3aT § A FH ST wFAT & 7
FER FT g 3w & fF A amer /Y
T S g N fF aw 9 a9
TEFER FEREATAZ 97§ | AT
qo qar ¥ w31 5 IfF a8 dew
FIEET ©E 59 (8 ST E T T
7 sz fafaees aga & qodT SRar
g mfagra s d g dw a@ g
f& grf 1 oo Y fFT sy AT
T FFEAST AT T, RWE 39
¥ Ffsfrrd ¥ oo siE, av
e Tt Fgd, aw  aTar ¥ ? Wy
FTEE H qIF HIE 3q78¢ G-
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aq_ar sfwe fageait s g #Y
TF AM AT FAT 31 & AT AEY ¢

SHRIMATI INDIRA GANDHI: It is
DO question of any rule about judges being
appointed. There have been one or two
appointments before. As to the question
of the post lying vacant, it was not 10
months, it was less. I do not think this
has ‘affected our relationship with Great
Britain in any way. We had a very good
and competent Deputy High Commissioner
there. ...

MR. SPEAKER : Shri Banerjee.

SHRI KANWAR LAL GUPTA: Why
was the post lying vacant for the last 9
to 10 months ?

-MR. SPEAKER : She has answered that.
Thst is why I called Shri Banerjee.

o AT WA AW WEIEA,
TUHT T AT A1MET |

MR. SPEAKER : She has
that.

SHRIMATI INDIRA GANDHI: May
1 also add that some persons were not
willing to go and that also caused some
delay ?
MR. SPEAKER : Next question; Shri
Banerjee.
BROADCAST ON INDEPENDENCE DAY

*271. SHRI S. M. BANERJEE : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether it is a fact that no Minis-
ter including the Chief Minister of West
Bengal made any broadcast on A.LR. on
the Independence Day this year; and

answered

(b) if so, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NAN-
DINI SATPATHY) : (a) Yes, Sir.

(b) Owing to differences which arose out
of a proposed broadcast by one of the
Ministers of the U. F, Government of West
Bengal, the Cabinet of that Government
decided not to broadcast from A.LR. Cal-
cutta until the difference was settled. The
code was agreed to but the difference on
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method of implementation is yet to be
resolved.

SHRI S. M. BANERJEE : This has hap-
peped from 1st May, 1967, the May Day.
This matter could not be settled and now
another Chief Minister hag come. Now,
they have got a Chief Minister whose
broadcast, if he wants to broadcast from
A.LR. Calcutta, will be signed by Mr.
Dharma Vira and counter-signed by Mr.
Y. B. Chavan. I would like to know
whether any action has been taken against
the Station Director or he is still there.

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : The Station Director is still there
because the Station Director has done no-
thing wrong and there is no reason why
he should be transferred.

DR. RANEN SEN : He has already been
transferred.

SHRI K. K. SHAH : It will be from the
1st of December.

SHRI S. M. BANERJEE: I put this
question on the 27th November. Our in-
formation is that a particular officer is
being transferred, but it scems that he will
be transferred after this question is put
so that a feelinpg may not go round the
country that he has beem transferred be-
cause of this question. My question is whe-
ther it is a fact that transfer orders have
been issued to Mr. Chatterji.

SHRI K. K. SHAH : It is true that Mr.
Chatterji, in the course of the ususl trans-
fers, will be transferred on }st December.

SHRI S. M. BANERIJEE : Now it is said
that the code has been accepted. 1 would
like to know whether apother meeting is
likely to be held with a representative of
the non-Congress Government before finali-
sipg this thing, and what action has been
taken to report the final action taken after
this consultation, to this House.

SHRI K. K. SHAH : May { draw the
attention of my hon. friend to the joint
statement jssued by me and Mr. Lahiri on
the 22nd September, 1967, in which Mr.
Labiri has agreed to write to me after
consulting the Cabinet on the suggestion
made by me. I was awaiting that answer,
but, of ceurse, now I canpot gwait that
answer. :





